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IV, Naes of Reinent ein retain
ed on other historical and traditional 
reasons.

There is no such Rei ent All the 
Rei ents ein retained on histori
cal and tradional reasons are coered 
y I, II and HI aoe.

ay ent of oatatandtn ill far a ily 

lannin ulicity y Bihar to Un  

oern ent

5724. SHRI RA SWARU:  Will
the inister  of  HEALTH AHD 
A IL LANNIN e pleased  to
state:

(a) hether  Union  oern ent 
hae asked the State oern ent of 
Bihar for pay ent of an outstandin 
ill of otr Rupees U lakhs for 
aily lannin ulicity on a re
presentation  fro one ir na ed 
 s. Cue ulicity Ceil, in 1973

t) hether the Bihar oern ent 
h e cleared off the dues, and

(c)  if not, the reasons for delay and 
the steps taken y Union oern ent 
to epeditin pay ent thereof7

THE DE UT INISTER IN THE 
INISTR  O  HEALTH  AND 
A IL LANNIN (SHRI A K. . 
ISHA UE): (a) It as reported that 
a ill of Rs. 1,59,272  of s.  Cine 
ulicity Cell as pendin ith the 
oern ent of Bihar since 1973  on 
account of aily lannin ulicity 
si to hae een done throuh the 
ediu of kiosks. The State oern
ent ere adised that the oern
ent of India had no o ection  to 
settle the ill, if any. pendin ith 
the, proided the cost could e et 
fro ithin the sains of the aily 
plannin udet allocations (ut not 
includin  the  allocation  proided 
specifically for co pensation for steri
liations).

() The State oern ent hae 
since stated that the State oern
ent ha at no ti e entered into any

contract ith the aforesaid pulicity 
fir tor display of pulicity throuh 
kiosks and as such the uestion of any 
outstandin ill did not arise,

( This is a atter eteen the 
State oern ent and the ulicity 
fir and in ie of the position clari
fied y the State oern ent,  no 
further action is called for.

Take oer f North Trank Bead in 
Aa

5725  SHRI   BISWANARA AN 
SHASTRI. Will the inister of SHI
IN AND TRANS ORT e pleased 
to tate.

(a)  hether the North Trunk Road 
on the North of the Braha putra in 
Assa  has,  een taken oer as the 
National Hih ay,

) if not, nen it ill e take 
o er and

ft) hether funds hae een placed 
at the disposal of  oern ent  of 
Assa for i proe ent of that por
tion of th Road  eten Silapatha 
and Sonanhat in Lakhi pur Dist
rict

THE INISTER O STATE IN THE 
INISTR O  SHI IN  AND 
TRANS ORT (SHRI H.  TRIVEDI). 
(a and ) No final deci n aout 
ne additions to o ade to the eis
tin National Hih ay Syste dur
in the 5th lan period has yet een 
taken It is, therefore, not possile to 
indicate at this stae hich  roads 
ould e taken oer as ne National 
Hih ays durin this period.

(c).North Trunk road fro Arn  
aon to onai is included in the ro
ra e of the Border Roads Deelop
ent Board for i proe ent  only. 
S all link roads fro T unction to 
Sonarihat (Sonariaon) and Akaan 
to Lekhaali are also in the pro
ra e of the Board for i proe ent 
The portion  of NT ad fro Sila




